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technical specifications and were ig
nored. The order wag divided between 
the other two offers, as follows:—

Large Scale Unit:  40.5 M/Ts

Small Scale Unit:  42 5 M/Ts

A price preference of about 9 per 
«ent was given to the small scale unit. 
A portion of the order was, however, 
given to the large scale unit to en&uio 
prompt delivery.

(b) Yes, Sir.

(c) The lowest offers are sometimes 
Ignored for valid reasons  Howevei 
statistics are not maintained and it is 
considered that the time and labour 
involved m collecting the same would 
not be commensurate with the iesult«,

T.B. among Government Employees

4266 SHRI B1SHWANATH JHUN- 
JHUNWALA:  Will the Mimster  of
HEALTH AND FAMILY PLANNING 
be pleased to state:

(a) whether Tuberculosis continues 
to be major health hazard in  the 
country;

(b) whether quite a good number 
of Government employees  m Delhi 
suffer from suppressed T B.; and

(e)  whether  Government  have 
any scheme of screening the emplo
yees every year and if not, the reasons 
for the apathy to combat the disease?

THE DEPUTY MINISTER IN THE 
MINISTRY  OF  HEALTH  AND 
FAMILY PLANNING (SHRI A. K M. 
ISHAQUE): (a) Yes.

<b>) No  information is  available 
abotrt suppressed T.B, cam.

<c) No scheme has been planned 
as thtt? i« ̂  evidence to indicate 
thaf the  incidence of T.B.  aidon* 
Government servants is higher than 
among the general aduh population.

AHeged Misappropriation Cues Ik 
Khetri Capper Project

4207. SHRI SHIV NATH SINGH: 
Will the Minister of  STEEL AND 
MINES be pleased to state:

(a) whether CBX. is investigating 
some serious  bunglmg/misapptopria- 
tion cases in purchases of materials in 
Khetri Copper Project;

(b) if so, the facts of such cases, and

(c) the action being initiated against 
tSie offiocis whose mtegiity appears to 
be doubtful?

THE DEPUTY MINISTER IN THE 
MINISTRY OF STEEL AND MINES 
(SHRI  SUKHDEV  PRASAD)  (a) 
Yes, Sir.

(b) It would not be in the  public 
interest to disclose the details til] tfcie 
CBI complete their investigations

(c) Decision on action to be taken 
will follow the completion of investi
gations by the C.BI

Loan to Bangladesh

4268 SHRI ISHAQUE SAMBHALI: 
Will the  Mimstet of  EXTERNAL 
AFFAIRS be pleased to state:

(a) whether India  has decided to 
grant an emergent loan of Rs 10 crores 
to Bangladesh; and

(b) if so, the facts thereof?

THE DEPUTY MINISTER IN THE 
MINISTRY  OF EXTERNAL AF
FAIRS (SHRI BIPINPAL DAS);
Yes, Sir.

(b)  The credit is meant to finance 
supplies of POL products, salt, pig 
iron and cement from India to Bangla- 
desh.

The credit carries 5 per cant rato 
of inter*# per annum. The prtndfcil 
is repayable in two equal luaUlmeifts 
on &0th September, 1077 and 80th Sep
tember, 1978.




